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 12.04  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE’
 FAMINE  AND  DROUGHT  CONDITIONS  IN

 VARIOUS  PARTS  OF  THE  COUNTRY

 SHRI  JYOTIRMOY  803  (Dia-
 mond  Harbour):  Sir,  I  caii  the  atten-
 tion  of  the  Minister  of  Agriculture  to
 the  following  matter  of  urgent  public
 importance  and  request  that  he  may
 make  a  statement  thereon: —

 ‘The  widespread  famine  and
 drought  conditions  in  various  parts
 of  the  country.’

 THE  MINISTER  OF  AGRICUL-
 TURE  (SHRI  F,  A.  AHMED):  We
 had  occasion  to  discuss  the  drought
 situation  in  the  country  during  the
 previous  Sessions  when  I  gave  an  ac-
 count  of  the  extent  of  the  drought  and
 the  relief  measures  taken  by  the  State
 ang  the  Central  Governments  to  deal
 with  the  difficult  situation.  1972  was
 one  of  the  worst  drought  years.  Not
 only  the  distress  caused  by  drought
 was  widespread,  but  9150  very  acute  in
 some  parts  of  the  country  on  account
 of  successive  failure  of  rains  during
 the  last  2-3  years  in  these  areas.  The
 main  brunt  of  the  suffering  fell  on  the
 people  in  Maharashtra,  Gujarat,  Rajas-
 than  and  parts  of  Andhra  Pradesh
 and  Mysore.

 To  cope  with  the  calamity  of  this
 dimension,  stupendous  effort  had  to  be
 made  by  the  country.  This  was  done
 by  matching  the  magnitude  and  range
 of  relief  operations  with  the  size  of
 the  problem.  No  cfforts  were  spare.
 to  provide  neressary  succour  to  the
 allected  population.  Relief  operations
 Cn  a  massive  scale  aimed  at  providing
 employment,  making  drinking  water
 supply  arrangements  and  intensifying
 public  health  measures  to  prevent
 the  out-break  of  epidemics  were  un-
 dertaxen.  Gratuitous  relief,  wherever
 necessary,  was  also  provided.

 The  extent  of  the  effort  made  can  be
 gauged  from  the  fact  that  the  number
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 of  persons  on  relief  works  at  one  time
 touched  the  all  time  high  figure  of
 over  90  lakhs.  Similarly,  arrange-
 ments  for  supply  of  drinking  water
 and  fodder  were  made  on  an  unpre-
 cedently  large  scale.  Arrangement
 tor  drinking  water  supply  included
 cevelopment  of  a  large  number  of
 drilling  rigs  for  digging,  deepening
 drinking  water  wells,  making  arrange-
 ments  for  supply  of  drinking  water  to
 large  number  of  villages  by  tankers/
 bulock-carts,  etc.  For  fodder  supply,
 measures  taken  included  arrangements
 for  migration  of  cattle,  opening  of
 cattle  camps,  movement  of  fodder  to
 the  affected  areas.

 All  foodgrains  available  with  the
 Government  agencies  were  channelis-
 ed  through  Fair  Price  Shops  and
 necessary  movement  of  foodgrains
 was  undertaken  to  meet  the  reason-
 able  requirements  of  the  drought
 affected  area.  A  total  quantity  of  60
 lakh  tonnes  was  distributed  through
 the  public  distribution  system  during
 the  period  from  September  1972  to
 March  1973,  as  against  47  lakh  tonnes
 in  the  corresponding  period  last  year.
 Allotment  of  foodgrains  to  the  States
 has  been  considerably  stepped  up  since
 April,  1973  and  the  allotment  for  the
 period  from  April  to  July  1973  has
 aggregated  to  38.85  lakh  tonnes
 against  28.42  lakh  tonnes  during  the
 corresponding  pcriod  last  year.

 Central  Finance  Assistance  for
 ‘drought  relief  totalling  to  Rs,  191.365
 crores  was  released  during  the  year
 1972-73,  and  a  further  amount  of  Rs.
 97.85  crores  has  been  given  to  vari-
 ous  State  Governments  in  the  current
 financial  year.  This  is  the  highest
 ever  amount  provided  for  drought  re-
 lief  for  any  single  year.  In  view  of
 the  huge  expenditure  involved,  this
 time  special  care  was  taken  to  see
 that  the  amount  was  spent  purpose-
 fully  on  productive  works,  and  per-
 manent  भात  useful  assets  were  created,
 which  would  heln  increasing  the  agri-
 cultural  production  in  future.  The
 relief  expenditure  was  also  coordina-
 ted  and  dovetaiied  ‘with  normal  Plan
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 and  non-Plan  programmes  which  were
 accelerated  to  provide  employment.
 Similarly,  full  advantage  of  special
 employment  schemes  like  Crash
 Schemes  for  Rural  Employment

 and  Drought  Prone  Areas  Programme
 «८.  was  also  taken.  Besides,  under
 the  Emergency  Agricultural  Produc-
 tion  Programme,  formulated  and  im-
 plemented  to  increase  the  production
 of  rabi  and  summer  crops,  a  sum  of
 Rs.  148  crores  was  made  available  to
 the  State  Government  in  addition  to
 short  term  loan  of  the  order  of  Rs.  99
 crores  for  agricultura]  inputs.

 I  am  glad  to  say  that  with  the  co-
 operation  of  the  people  and  the  time-
 ly  and  effective  steps  taken  by  the
 State  and  the  Central  Governments,
 and  the  guidance  provided  by  the
 House,  we  have  emerged  successful
 from  this  great  ordeal.  The  Hon’ble
 Members  would  appreciate  that  the
 Government  has  done  its  duty  by  the
 stricken  people  in  the  affected  areas
 and  join  me  in  paying  a  tribute  to  the
 will,  determination  and  the  fortitude
 exhibited  by  them  in  fighting  the  un-
 precedented  drought.  I  am  glad  that
 the  difficulties  of  the  people  of  Guja-
 rat,  Maharashtra,  Rajasthan  and  of
 Mysore  and  Andhra  Pradesh  are  going
 to  be  over  soon,  as  this  year  the  rains
 in  these  areas  have  been  favourable.

 Both  pre-monsoon  and  monsoon
 raing  have  been  generaly  satisfactory
 so  far  this  year  all  over  the  country,
 except  that  there  has  been  prolonged
 dry  spell  in  Eastern  U.P.  and  parts  ot
 Bihar  since  the  beginning  of  July.
 Necessary  measures  by  the  State  Gov-
 ernments  to  provide  relief  to  the  affec-
 ted  population  wherever  required  and
 to  deal  with  the  developing  drought
 situation  have  been  taken.  Reports  of
 rains  having  occurred  in  most  parts
 of  Eastern  U.P.  during  tne  last  week
 have  been  recejved.  This  will  consi-
 derably  help  in  dealing  with  the

 situation.

 We  are  in  constant  touch  with  the
 UP.  and  Bihar  State  Governments
 and  other  States  and  all]  reasonable
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 assistance  as  warranted  by  the  situa- tion  would  be  provided.
 MR.  SPEAKER:  Before  व  allow

 hon.  Members  to  ask  any  questions, I  would  आर  to  recall  that  a  decision
 १5  taken  during  the  last  session  and
 earlier  also,  that  the  time-limit  for
 asking  questions  should  be  fixed,  and
 it  was  put  before  the  leaders,  or  rather
 the  leaders  themselves  suggested  it
 that  the  time  for  the  calling~attention
 should  be  fixed,  and  it  was  decided
 that  each  Member  whose  name  is  in-
 cluded  in  the  list  should  not  take  more
 than  five  minutes,  and  they  asked  me
 to  strictly  enforce  it.

 SHRI  JYOTIRMOY  BOSU:  Far  the
 Mover  also?

 MR.  SPEAKER:  The  hon.  Member
 himself  was  there  and  he  was  a  party to  that  decision.

 SHRI  JYOTIRMOY  BOSU:  May  1
 make  a  submission.  We  had  suggested
 that....

 MR.  SPEAKER:  Another  one  or
 two  minutes  for  the  Mover.  I  think
 that  would  be  all  right.

 SHRI  JYOTIRMOY  BOSU:  This  is
 a  very  vital  issue.

 att  अटल  विहारी  वाजपेयी  (खा  लिया)  =
 पांच  या  सात  मिनट  हेना  चाहिये।

 SHRI  JYOTIRMOY  BOSU:
 Mover  should  have  ten  minutes

 The

 अध्यक्ष  महोदय:  मूवर  को  पांच  से  सात
 मिनट  और  बाकी  को  मां  सं  ज्यदा  न्हीं  L

 औ  पपोतिमंष  बस:  मुझ  को  दस  अंक

 दूसरों  को  सात  मिनट  ।

 MR.  SPEAKER:  The  others  should
 finish  within  five  minutes.

 SHRI  JYOTIRMOY  BOSU:  If  can
 speak  within  seven  minutes  by  speak-
 ing  very  fast.  but  your  Reporters
 would  not  be  able  to  record  my
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 speech,  if  I  speak  so  fast.
 difficulty...

 MR.  SPEAKER:  The  hon.  Member
 néed  not  worry  about  the  recording  ०:
 it.  We  shall  be  able  to  have  a  record-
 ing  of  whatever  he  says.

 That  is  the

 SHRI  JYOTIRMOY  BOSU:  From
 what  Shri  F.  A.  Ahmed  has  said,  I
 have  reliably  learnt  that  he  had  got
 a  dictaphone  made  two  or  three  years
 ago,  and  every  time  there  is  a  drought
 motion  before  the  House,  he  gets  it
 retyped  and  reads  it  out.  So,  there
 is  nothing  new  in  the  statement.

 What  has  happened  in  this  country
 is  that  drought  has  become  a  perpe-
 tual  affair,  and  it  is  more  often  seen
 than  not  seen.  Why  is  it  being  so
 much  aggravated?  It  is  because  the
 people  have  no  purchasing  power.  It
 is  a  man.made  thing.  In  a_  country
 where  40  per  cent  of  the  people  live
 below  the  poverty  line,  it  is  making
 bad  things  worse.

 How  wide  it  has  been  this  year  can
 be  seen  from’the  fact  that  it  has  affec-
 ted  Bihar,  and  even  today  it  13  the
 worst-affected  State.  The  other  States
 affected  are  UP,  ‘particularly  Eastern
 UP,  Rajasthan,  Madhya  Pradesh,
 Orissa,  West  Bengal,  Gujarat  Maha-
 rashtra,  part  of  Andhra  and  Tripura.
 Their  rain-God  saved  them  in  several
 areas  recently,  but  their  famine  code
 is  only  a  copy  of  what  was  produced
 by  their  old  godfathers,  namely  the
 British.  They  have  kept  it  unchanged
 more  or  less,  and  they  have  not  alter-
 ed  it  and  people  cannot  get  anything
 out  of  it.

 Presently,  Bihar  is  the  worst-affec-
 ted  area.  This  is  the  second  year,  one
 after  the  other,  that  they  are  suffering
 from  drought.  There  have  been  50
 starvation  deaths,  and  30  million  peo-
 ple  have  been  affected.  That  is  what
 Government  says.  Five  million  peo-
 ple  are  on  the  verge  of  starvation,  and
 Rs.  10  crores  has  been  asked  for  by
 the  State  Government,  and  they  have
 also  wanted  the  grain  quota  to  be
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 raised  from  50,000  tonnes  to  1,50.0¢¢
 tonnes.  A  detailed  assessment  has:
 been‘  sent  to  the  Central  Government.

 Hon.  Mr,  Speaker,  Sir,  may  I  request
 you  to  be  good  encuch  to  direct  Gov-
 ernment  io  lay  iat  detailed  report
 on  the  Table  of  the  House,  so  that  we
 can  see  what  is  written  there?  There
 are  very  interesting  things  which  have
 come  from  the  Bihar  Assembly.  They
 say  that  a  civil  war  would  envelop  the
 whole  of  the  State  and  they  would
 join  hands  with  others  to  lead  the
 bloody  revolution.  It  is  not  a  Marxist
 who  is  saying  this,  but  it  is  the  Bihar
 legislators  belonging  to  the  Congress
 and  other  political  parties  who  are
 saying  this.  Bloody  revolution  and
 civil  war.  The  condition  is  so  bad  as
 that.  It  is  sajd  that  “they  wil!  lead  a
 revolt  of  the  drought-hit  areas  if  the
 Government  failed  to  relieve  the  dis-
 tress  of  the  people  in  the  parched
 countryside..”  Then  it  says  that  50
 starvation  deaths  have  taken  place
 and  the  famine  code  should  be  invok-
 ed.  It  has  not  been  done  so  far.  Five
 million  people  involved—famine  code
 not  involved.

 It  is  said  that  the  ‘food  situation  in
 Bihar,  a  chronically  deficit  State  star-
 ted  deteriorating  in  April  following
 the  dismal  failure...”.  21  man  made,
 because  of  coniplete  dependence  on
 nature.  In  Punjab,  you  are  better  off
 because.  you  had  tapped  subsoil  water,
 because  you  took  to  irrigation  pro-
 jects,  because  you  took  to  rural  elec-
 trification  progremmes  and  you  moved.

 Then  in  eastern  UP,  our  informa-
 tion  is  that  four  starvation  deaths  took
 place.  An  Allahabad  paper  has  pub-
 lished  it;  it  is  there.  Seven  million
 people  are  facing  starvation.

 In  Orissa,  particularly  in  Keonjhar,
 Koraput  and  Mayurbhanj  districts,
 half  a  million  people  are  facing  star-
 vation.

 In  Kerala,  schools  have  had  to  be
 closed  because  of  famine  conditions.
 That  is  the  only  State  where  they  have
 declared  certain  coastal  areas  as
 famine-affected  areas.
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 In  Gujarat,  they  have  had  the  worst

 suffering.  But  recently,  they  had
 some  rain.  They  are  looking  to  the
 rain-god,  looking  to  the  sky,  for  bet-
 ter  days.

 Mr.  Sarwar  Lateef  has  written  a
 very  interesting  article  in  the  States-
 man,  He  says:

 “But  in  the  present  context.  these
 are  just  so  many  excuses.  The  eco-
 nomy  could  easily  have  weathered
 the  storm  if  it  had  not  been  expos-
 ed  to  gross  mismanagement....The
 food  situation  was  badly  bungled
 from  the  word  go,  and  the  Govern.
 ment  has  permitted  itself  to  lose  all
 control  our  money  supply.....  The

 government’s  handling  of  the  food
 situation  is  an  excellent  example
 of  how  to  make  the  worst  of  a
 basically  tolerable  situation.  Taking
 the  crop  years  (July  June)  1971/72
 and  1972/73,  the  drop  in.  supplies
 between  these  years  was  certainly
 not  so  dramatic  as  to  warrant  the
 kind  of  price  increase  in  1$72-73”,

 I  would  respectfully  request  Janah
 Fakhruddin  Saheb  to  read  this  useful
 article  by  Mr.  Sarwar  Lateef  and  lry
 to  educate  Government  as  to  where
 their  lapses  lie,  because  you  suffer
 from  an  incurable  disease;  you  have  a
 particular  class  character  and  you
 cannot  do  anything  better.

 Then  I  quote  from  the  debates  of
 this  House:

 “It  has  all  happened  due  to  lack
 of  rainfall.”—

 It  is  due  to  Gependence  on  nature—
 “But  during  the  last  25  years  the

 Congress  has  held  power  at  the  Cen-
 tre,  controlling  all  the  fiscal  and
 development  measures,  and  for  the
 last  25  years  in  West  Bengal  also---
 25  years  minus  22  months—ihe
 Congress  has  held  power.  Let  us
 see,  however,  what  they  have  been
 able  to  do:  The  share  of  West  Ben-
 gal  in  the  rural  works  programme
 is  as  follows.  This  is  in  recly  0
 question  4454  of  15  May  1972  which
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 in  various  parts  of  the
 says—outlay  sanctioned  for  1970-71,
 1971-72  assistance,  disbursement,  ac-
 tual  expenditure  etc:  Andhra  Pra-
 desh  Rs.  2.84  crores;  Gujarat  Rs.  3.30
 crores;  Maharashtra,  Rs.  1.32  crores;
 Mysore  Rs.  1.81  crores;  Rajasthan;
 Rs.  2.22  crores.
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 The  expenditure  had  not  been  even
 half  of  the  allocation  made  for  doing
 the  good  thing.

 Here,  there  is  a  statement  showing
 the  position  of  the  Central  financial
 assistance  given  to  the  drought-affec-
 ted  States  by  way  of  relief  expendi-
 ture,  financial  assistance,  and  the  re-
 lease  for  drought  relief  including  Feb-
 ruary,  1972  and  also  the  per  capita
 share.  For  Andhra  Pradesh,  while  it
 was  Rs.  28  crores,  the  actual  expendi-
 ture  was  Rs.  20  crores  odd,  the  per
 capita  share  being  10.37;  Bihar,  Rs.
 13.40  crores;  actual  expenditure,  Rs
 10  crores;  per  capita  Rs.  6.93  crores;
 Gujarat,  Rs.  6.90  crores;  actua]  ex-
 penditure,  Rs.  1.5  crores;  per  capita,
 Rs.  5.15  crores;  Jammu  and  Kashimir,
 only  Rs.  80  lakhs;  total  expenditure,
 Rs.  50  lakhs  and  per  capita,  Rs.  16,
 Maharashtra,  Rs.  94  crores;  expendi-
 ture,  only  49  crores.  Maharashtra
 had  the  worst  drought,  but  they  could
 not  spend  the  money  that  has  been
 released.  Your  party  is  ruling  the
 States.  Why  is  it  that  the  money  that
 has  been  allotted  for  use  in  the
 drought-affected  areas  is  not  being
 used?  Why  is  the  per  canjta  ex-
 perditure  so  low?  For  Uttar  Pradesh,
 it  is  Rs.  1.54.  Where  is  madam  Prime
 Minister?  ‘She  comes  from  Uttar  Pra-
 desh  and  she  represents  Uttar  Pradesh.
 It  is  only  Rs.  1.54.  I  can  give  this
 -tatement  to  Shri  Ahmed  if  he  likes
 to  have  a_  look  at  it.

 Now,  I  come  to  the  final  thing.  The
 Estimates  Committee,  in  their  36th  re-
 port  (Fifth  Lok  Sabha)  have  said
 that  as  against  the  sanctioned  outlay
 of  Rs.  1,385  crores  during  1970-71,  an
 expenditure  of  Rs.  6.76  crores  was  in-
 curred  by  the  States  on  this  account.
 Thus,  during  the  first  two  years  of
 the  programme,  a  total  expenditure  of



 23

 Rs.  30.79  crores  was  incurred  which
 is  31  per  cent  only  of  the  available
 outlay  of  hundred  crores.  “Progress
 would  be  more  speedy”,  etc.,  etc.

 SHRI  R.  5.  PANDEY
 gaon):

 (Rajnand-
 All  the  figures  are  known.

 SHRI  JYOTIRMOY  BOSU:  Never
 to  you.  (Interruption)  I  am  about
 to  conclude.  I  am  considering  to
 conclude.  From  the  material  furnish-
 ed  to  the  Committee,  it  is  noticed
 that  during  1971-72,  81  per  cent  of
 the  total  expenditure  incurred  in  21
 States  and  five  Union  territories  re-
 lates  10  one  item  aione,  namely,  con-
 struction  of  roads;  not  minor  irvriga-
 tion;  not  tubewells;  not  water-supply.
 The  expenditure  incurred  on  minor
 irrigation  is  only  to  the  tune  of  8.89
 per  cent,  and  for  land  reclamation  it
 is  as  low  as  1.60  per  cent.

 Mr.  Speaker,  Sir,  you  come  from  a
 State  where  agriculture  has  nade
 great  progress.  It  is  growing  food
 for  the  country  because  of  one  simple
 reason;  that  is,  adequate  attention
 was  given  to  irrigation  projects,  tap-
 ping  of  sub-soil  water,  but  this  wret-
 ched  Government—

 MR.  SPEAKER:  Order  please.

 SHRI  JYOTIRMOY  BOSU:  Of
 course,  yes;  it  is  not  unparliamentary.

 MR.  SPEAKER.  If  you  were  elected
 as  the  ruling  party,  how  will  you  like
 it  if  they  address  you  as  a  wretched
 party?

 SHRI  JYOTIRMOY  BOSU:  If  I
 deserve  it,  I  should  be  addressed  like
 that.  (Interruption)  Anyway,  they
 are  not  wretched;  they  are  very  good;
 they  are  wonderful—see  how  the
 country  is  passing  through.  Now,
 what  is  the  assurance  that  Mr.  Ahmed
 is  going  to  give  us  for  medium  term
 measures  to  bring  relief,  and  again,
 may  I  know  whether  they  would  con-
 sider  putting  the  maximum  amount
 for  minor  irrigation,  for  the  rural
 water  programme  and  for  things
 which  will  mean  the  growth  of  more
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 revision  of  the

 SHRI  पा  A.  AHMED:  The  hon.
 Member  has  raised  both  a  general
 question  and  questions  on  _  specific
 matters  with  regard  to  some  of  the
 States.  I  would  like  to  point  out  that
 So  far  as  the  policy  of  the  Centre  and
 the  States  is  concerned,  it  is  our
 policy  that  more  areas  shouid  be
 brought  under  irrigation,  The  hon.
 Member  may  have  seen  that  an  effort
 in  this  direction  has  been  made,  But
 I  would  like  to  point  out  at  the  same
 time  that  to  think  that  we  shall  be
 completely  independent  of  weather
 conditions  and  so  on  is  not  possible
 for  a  big  country  like  ours.  Every
 year  somewhere  or  the  other  (there
 are  spots  which  are  likely  to  suffer
 from  drought  and  within  our  means
 we  have  to  see  what  assistance  we
 can  give  to  improve  the  situation.
 Here  so  far  as  minor  irrigation  is  con-
 cerned,  the  hon.  Members  will  bear
 me  out,  that  last  year  when  there  was
 drought  in  our  country  we  spent  near-
 ly  Rs.  150  crores  for  emergency  pro-
 duction  programme  which  was  mostly
 spent  in  expanding  minor  irrigation
 facilities  throughout  the  country.  This
 year  also  under  the  plan  and  non-
 pian  provision,  there  is  sufficient
 financial  assistance  for  the  purpose  of
 improving  at  least  one  million  hee
 tares  of  land  under  minor  irrigation
 for  the  whole  country.  Efforts  will  be

 He  has  raised
 the  question  that  there  had  been  a
 number  of  deaths  in  Orissa  and  U.P.
 I  have  had  enquiries  made  and  so  far
 I  have  receiveq  reports  from  Orissa,
 U.P.  and  the  State  Governments  there
 have  denied  that  there  had  been  any
 starvation  death  in  those  areas.....
 (Interruptions).

 SHRI  JYOTIRMOY  BOSU:  On  a
 point  of  order,  Is  he  saying  that  he  is
 awaiting  dead  bodies?

 SHRI  ह  A.  AHMED:  I  am  await-
 ing  reports.

 AN  HON.  MEMBER:  We  want  a
 parliamentary  committee  to  go  to
 these  States  and  let  jt  find  out.
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 at  अटल  बिहारी  वाजपेयी:  आप
 एक  पार्लियामेंटरी  कमेटी  प्वाइंट  करें  जो

 इसकी  जाकर  मौके  पर  जांच  करे।  हम
 साबित करने  के  लिए  तैयार  हैं  कि  स्टार-
 वेतन  डेट्स हुई  हैं।  यह  बात  अलग कि
 सरकार

 कहती  है  कि  नहीं  हुई  हैं।  अगर
 हम  सरकार  में  होते  तो  शायद  हम  भा
 ऐसा  ही  कहते

 al  फूल चन्द  वर्मा  (उज्जैन )  :  मध्य-
 प्रदेश  में a.  लोग  भूल  समर ह

 SHRI  F.  3.  AHMED:  I  am  afraid
 what  the  hon.  Members  are  saying  is
 not  borne  out  by  our  enquiry,  As
 soon  as  as  we  heard  about  these  alle.
 gations  we  took  immediate  steps  for
 making  enquiries  and  our  enquiry  re.
 port  indicates  what  I  have  said....
 (Interruptions)

 There  was  another  question  the
 hon.  Member  raised.  During  the  last
 year  we  gave  a  very  big  amount  for
 relief  measures  to  the  various  State
 Governments.  He  particularly  refer-
 red  to  the  Maharashtra  Government
 and  said  that  it  did  not  spend  the
 amount  allocated  to  them.  I  do  not
 know  wherefrom  he  got  that  informa.
 tion,  but  according  to  my  information
 al!  the  State  Governments  which  were
 given  this  financial  assistance  have
 spent  much  more  than  the  amount
 allocated;  not  98  single  case  was
 brought  to  my  notice  where  the
 amount  allocateq  has  not  been  spent
 at  all  or  underspent.

 In  Bihar  they  have  asked  for  Rs,  10
 crores  and  also  1.4  lakhs  tonnes  of
 foodgraings  per  month  against  the
 present  allocations.  We  have  asked
 the  Bihar  Government  to  come  here
 immediately  and  discuss  with  us,  and
 whatever  is  possible  and  necessary
 will  be  done.  From  U.P.  we  have
 received  a  demand  for  allocation  of
 funds  and  for  more  food.  In  regard
 to  the  deficit  areas  of  U.P.  only  this
 morning  I  learnt  that  they  have  pro-
 vided  10,000  quintals  of  wheat  for
 being  sent  to  those  areas  from  the
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 surplus  areas  and  the  situation  was
 well  in  hand.  It  is  true  that  Bihar
 did  not  have  rains  in  July;  the  same
 conditions  prevail  in  the  Eastern  U.P,
 I  am  told  that  during  the  last  one  or
 two  days  there  have  been  some  rains
 in  sOme  parts  of  eastern  U.P.  and  also
 Bihar.....(Interruptions).  I  am  giv-
 ing  the  information  which  I  have.  A
 serious  situation  occurred  in  States
 like  Maharashtra,  Gujarat  and  Rajas-
 than  last  year  and  we  were  in  a  posi~
 tion  to  tackle  that  situation,  and  I
 hope  they  will  have  complete  confl--.
 dence  in  the  Government  that  if  any
 such  situation  arises  in  Bihar  or  U.P.
 that  will  also  be  tackled.

 MR.  SPEAKER:  Shri  Shashi  Bhu-
 shan.

 (Interruptions)

 MR.  SPEAKER.  I  am  not  allowing
 any  other  Member.  I  will  call  only
 those  Members  whose  names  had  been
 balloted.  May  I  say  that  the  decision
 of  the  Leaders  also  applies  to  Minis-
 ters;  they  should  also  be  brief.

 tt  शशि  भूषण  (दक्षिण  दिल्ली  )  :

 अध्यक्ष  महोदय,  यह  सूख ेका  दौर  हमारे
 देश में  लगातार  सैकड़ों  वर्ष  से  चला  आ

 रहा  है  ।  अंग्रेजी  राज्य  के  जमाने  में  तो  बंगाल
 के  सूखे  ओर  अकाल  में  लोगों की  मृत्यु हुई  1
 पिछले  वर्ष  जब  महासागर,  श्रीनगर,  गुजरात,

 मैसुर  के  कुछ  क्षेत्रों  और  राजस्थान  में  सुखा
 पडा,  तो  सरकार  ने  लगभग  400  करोड़
 रुपये  की  वित्तीय  सहायता  दी।  अंग्रेजी
 राज्य के  जमाने  में  बंगाल में  जैसा  अकाल

 पड़ा  था,  उससे  भी  ज्यादा  भयंकर  स्थिति

 पैदा  होसकती  थी,  लेकिन  सरकार  ने  उस  को
 सम्भाला  और  ऐसी  हालत  नहीं  पैदा  होने  दी
 जैसी  कि  इतिहास में  पहले  पैदा  हो  चुकी
 है।  (व्यवधान)  जो  लोग एक  झंडा,
 एक  राष्ट्र  एक  गर,  एक  धर्म  की  बात

 करते हैं,  वे  मुझे  डेमोक्रेसी  सिखाते  हैं।

 इस  वर्ष  उत्तर  प्रदेश  के  पूर्वी  जिलों

 और  बिहार  में  हालत.  बहुत
 ख़राब

 हूँ  "
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 गोरखपुर,  बनारस,  आजमगढ़  और  भेजा-
 बाद  ज़िलों  में  स्थिति  बहुत  करार  है।
 कई  जगह  तो  लोग  पत्तियां खा  कर  गुजारा
 कर  रहे हैं।  भूसा न  पहुंचने  की  वजह से
 वहां  पशधन  नष्ट हो  रहा  है।  रिहंद में
 बिजली  कम  पैदा  हुई  और  जो  पैदा  भी  हुई,
 वह  हिन्दालको  दी  जा  रही  2,  जो

 बुद  थर्मल  पावर  लगा कर  अपना  कारखाना
 चला  सकते हैं।  गरीब  लोगों  को  बिजली
 देने  से  उन  को  फ़ायदा  हो  सकता  है,  लेकिन

 हिन्दुस्तान  की  अदालतें  भी  हिन् दाल को  की
 मदद  करती  हैं

 उन  क्षेत्रों  में  राशन  की  दुकानें
 अधिक  संख्या  में  खोलनी  चाहिएं  1

 ह्वाइट-कालेज  आफिसर्स  को  पैदल  चल  कर
 गांवों  के  अन्दर  भी  जाना  चाहिए।  वे

 बड़ी  बड़ो  सड़कों  पर  हो  न  टहलते  रहें
 अभी  भी  यह  स्थिति  काबू  में  आ  सकती

 हैं।  कुछ  बादल आगय ेहैं  और  उस  इलाके
 में  कुछ  पारी  बरसने  की  आशा  है।
 सौभाग्य  को  बात  हैकि  कन  हमारी  परनिया-
 मेंट  के  आस-पास  भी  कमर  तक  पानी
 था  |

 लेकिन  सवाल  यह  है  कि  उम  कब
 तक  प्रकृति  पर  आश्रित  रहेंगे  ।

 हज़ारों  करोड़  रुपये  का  सोना  इस  मुल्क  की
 धरना  में  गड़ा  है।  उस  को  निकाल  कर
 क्यों  नहीं  जनता  की  भलाई  के  नील
 इस्तेमान  किया  जाता  oe  दस  हज़ार
 करोड  ब्लैक  का  रुपया  लोगों  के  पास
 है।  उस  को  निकाल  कर  क्यों  नहों
 माइनर  इरीगेशन  में  लगाया  जाता  ?
 सम्पत्ति  इस  देश  में  है,  लेकिन  उस  को
 रक्षा  केलिए  ये  सब  लोग  खड़े  हैं।  अगर
 उस  पर  कुछ  चोट  पहुंचनी  है  तो  इन  को
 दुख  होता  है।  इन  विरोधी  लोगों  की  तरफ

 से  उन  क्षेत्रो ंमें  किसानों  को  कहा  जाता  है  कि

 किया  जाये।
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 सरकार को  अनाज न  दो  और  साथ  ही  यह
 भी  कहा  जाता है  कि  सरकार  ज्यादा

 राशन  की  दुकानें खोले।  हम  आशा  करते
 हैं  कि  इन  लोगों  को  अबल  आयेगी,
 ताकि  हम  ज्यादा  से  ज्यादा  गेहूं  इकट्ठा
 कर  सकें  और  ज्यादा  राशन  की  दुकानें
 भी  खोल  सकें  ।

 यू०  पी०  के  पूर्वी  ज़िलों  में  पांच  सीधे

 तक  का  लगान  माफ़  किया  गया  है।  क्या
 सरकार  यह  सोच  रही  है  कि  पांच  बीप  से
 ज्यादा  जमीन  का  लगान  भी  माफ़  किया
 जाये?  क्या  सरकार यह  भी  सोच  रही  हैं
 कि  उन  क्षेत्रो ंमें  जिन  लोगों पर  दो  हजार
 रुपये  से  अधिक  कर्जा  है,  उस  को  माफ़
 किया  जाये?  क्या  सरकार  यह  कोशिश
 करेगी  कि  वहां  ज्यादा  से  ज्यादा  राशन
 की  दुकानें  खोनी  जायें?  क्या  वह  ब्लैक
 मनी  को  निकाल  कर  माइनर  हार्रिगेशन  को
 प्रधानता  देते हुए  उस  को  ग़रीब  जनता  के

 कामों  में  लगेगी?

 फखरुद्दीन चलो  अहमर  :  आनरेबल

 मेम्बर  ने  कहा  है  कि  ज्यादा  से

 ज्यादा  रुपया  माइनर  इरिगेशन  पर  खर्च

 यह  तो  हमारी  पालिसी

 है  और  हत्ता-इमकान  हम  उस  में

 कमी  नहीं  करेंगे।  उन्होंने  यह  भी  कहा

 है  कि  ज्यादा  से  ज्यादा  फेयर  प्राइस  शाप्स
 खोली  जायें  ।  मैं  बताना  चाहता हूं
 कि  पिछले  सितम्बर  में  1,25,000  फेयर

 प्राइस  शप्स  थीं,  जो  इस  अर्से  में  बढ़  कर

 1,93,000  होगई  हैं।  हमारा  इरादा

 ह ैकि  हम  इस  से  भी  ज्यादा  दुकानें  खोलें

 ओर  इस  तरह  लोगों  को  मदद  पहुंचाने  |

 (व्यवधान)  जहां  तक  लगान  और  कर्जे

 का  सवाल  है,  हम  स्टेट  गवर्नमेंट  से

 बातकरकेइमवारेमेंजो  झूठ  भी  हो  सकेगा,

 वह  करनेकी  कोशिश  करेंगे।

 218

 a

 ं



 29  Famine  and  Drought

 SHRI  SHYAMNADAN  MISHRA (Begusarai):  Sir,  from  the  state.
 ment  and  the  reply  he  has  been
 Biving,  it  is  obivious  that  the  Go-
 vernment  does  not  have  an  adequate
 appreciation  of  the  situation  that
 is  confronting  in  or  is  developing  in certain  parts  of  the  country.  They are  still  in  the  warm  bath  of  com-
 Placency  and  that  makes  the  situa-
 tion  more  disturbing.  We  know  from
 our  intimate  knowledge  that  in
 many  parts  of  Bihar  and  U.P.  the
 Situation  is  getting  out  of  control.
 Recently  reports  appeared  in  some
 of  the  national  dailies  that  in  Bihar
 looting  of  fair-price  shops,  of  trains
 Carrying  foodgrains  and  of  standing
 Maize  crop  have  already  begun.

 Would  the  hon.  Minister  kindly
 enlighten  us  on  this  point  whether
 they  have  received  information  that
 such  looting  has  take  place?  They
 have  been  in  the  habit  of  denying
 starvation  deaths.  But  would  they
 also  deny  that  looting  is  taking  place
 in  many  parts  of  Bihar,  and  it  is
 fairly  widespread?  I  would  like  to
 adhere  strictly  to  the  decision  that
 we  have  taken  with  regard  to  a  Call-
 ing  Attention  Motion  and  I  will  frame
 my  questions  precisely.  Secondly,  is
 it  not  a  fact  that  from  fair  price  shops
 foodgrains  have  been  lifted  in  orde;  to
 complete  or  try  to  complete,  the  target
 plete  or  try  to  complete  ,the  target
 of  procurement  and  that  has  made  the
 position  worse?  If  you  are  lifting
 foodgrains  from  the  fair-price  shops,
 to  that  extent  you  are  denying  the
 people  of  supply  of  foodgrains  from
 these  shops.

 SHRI  ह  A.  AHMED:  Is  he  refer-
 ring  to  Bihar?

 SHRI  SHYAMNANDAN  MISHRA:
 I  have  come  to  know  about  it  in
 Bihar.  Then  there  is  a  systematic
 way  of  corrupting  people.  Is  it  a
 fact  that  the  Government  have  been
 giving  to  the  baniyas  bags  of  ce-
 ment,  sugar,  cloth  and  so  on  in  order
 that  they  may  be  in  a  position
 to  supply  Government  foodgrains
 for  completing  their  target  of  pro-
 curement,  at  the  same  time  permit-
 ting  them  to  fleece  the  people?  Is
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 that  taking  place  in  both  UP  and
 Bihar?  Is  it  not  a  fact  that  the  dis-
 tribution  system  is  collapsing  in  the
 absence  of  adequate  supply  of  food-
 grains?  We  would  also  like  to  know
 the  assessment  of  the  Government  re-
 garding  extent  of  damage  to  khariff
 crops.  Would  he  give  us  an  idea  of
 the  extent  of  the  calamity  that  we  are
 facing?

 The  hon.  Minister  has  stated  that
 the  Bihar  Government  has  indicated
 its  requirement  in  terms  of  food-
 grains,  finance  and  so  on  and  as  the
 Government  is  kindly  disposed  to-
 wards  them  they  might  consider
 ‘their  demands  sympathetically.
 While  I  would  not  like  to  put’  any
 question  about  this  at  this  stage,
 may  I  say  that  the  people  of  Bihar
 are  suffering  because  of  the  uncer-
 tain  political  conditions  in  Bihar?
 Since  the  former  Chief  Minister
 did  not  have  enough  pull  with  the
 Centre,  he  was  not  able  to  get  eno-
 ugh  foodgrains  which  the  State
 badly  needed  and  since  the  present
 Chief  Minister  is  also  not  a  man  of
 much  consequence,  he  will  not  have
 enough  influence  with  the  Centre
 If  that  is  so,  then  the  fate  of  the
 people  of  Bihar  is  really  pitiable.
 So,  the  hon.  Minister  must  remem-
 ber  that  it  is  not  only  the  Govern-
 ment  which  is  in  the  picture  but  the
 people  are  also  in  the  picture.

 SHRI  ATAL  BIHAR]  VAJPA-
 YEE:  Now  Bihar  can  get  as  many
 railway  lines  as  it  wants,

 SHRI  SHYAMANANDAN  MISHRA:
 What  is  the  information  about  the:
 ruling  price  vin  the  open  market?
 Is  it  200  per  cent  more  than  what  is
 mentioned  in  Parliament?  If  so,  in
 what  way  would  the  Government
 meet  this  situation?

 Lastly,  in  the  case  of  Bihar  they
 have  not  given  even  half  of  the
 requirements  in  the  past  few  months.
 In  Kerala  they  have  been  reducing
 the  supplies  from  month  to  month.
 In  the  case  of  UP  also  they  have
 not  been  able  to  meet  the  re-

 quirements.  I  do  not  have  the  in--
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 formation  about  many  ण  parts.
 When  would  the  Centre  Government
 put  the  Kerala  Government  in  a  posi-
 tion  to  open  the  schools  and  colleges
 which  have  been  closed?

 SHRI  F.  A.  AHMED:  Sir,  I  would
 take  the  last  point,  which  has  bsen
 made  by  the  hon.  Member,  first.  I
 think,  he  does  not  have  the  correct  in-
 formation  so  far  as  Kerala  is  concern.
 ed.

 SHRI  SHYAMNANDAN  MISHRA:
 All  right;  I  stand  corrected.

 SHRI  F.  A.  AHMED:  उ  would
 like  to  point  out  that  we  have  been
 supplying  the  requirement  of  Kerala
 more  in  rice  than  in  wheat,  but  for
 the  last  few  months  we  have  redu-
 ced  the  ration  of  rice  and  increasd
 the  quota  of  wheat.

 SHRI  SHYAMNANDAN  MISHRA:
 Do  you  mean  to  suggest  that  the
 total  quantity  remains  the  same?

 SHRI  F.  A.  AHMED:  Yes,  the  total
 quantity  remains  the  same.

 SHRI  SHYAMNANDAN  MISHRA:
 No.  Please  mention  about  July.

 SHRI  ह.  A.  AHMED:  We  have
 been  supplying  in  the  vicinity  of
 85,000  tonnes  of  foodgrains  per
 month,  more  of  which  was  supplied
 as  rice  and  less  as  wheat.  In  the
 beginning,  only  seven  to  eight  thous-
 and  tonnes  were  supplied  as.  wheat,
 the  rest  as  rice.  But  recently  we  have
 reduced  rice  to  about  45,000  tonnes
 and  we  have  increased  wheat  acy
 cordingly.

 This  question  was  discussed  by
 the  representative  from  that  area  in
 the  month  of  May.  We  gave  them
 further  10,000  tonnes  of  foodgrains.
 Again,  when  the  question  of  supply
 for  July  was  taken  up,  as  we  have
 reduced  it  to  other  States  we  wanted
 to  make  the  same  reduction  in  the
 case  of  Kerala  also,  but  I  am  glad  to
 inform  the  House  that  this  matter
 was  taken  up  and  whatever  was
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 deducted  has  been  restored  to  the
 Kerala  Government.  We  have  sup-
 plied  in  terms  of  wheat  and  rice
 about  10,000  tonnes  more  than  what
 was  originally  intended.

 SHRI  VAYALAR  RAVI  (Chiray-
 inkil):  That  wheat  is  not  available-
 there.

 SHRI  F.  A.  AHMED:  We  shall  see
 that  whatever....  (Interruption)

 SHRI  SHYAMNANDAN  MISHRA:
 There  is  a  great  disparity  between
 allotment  and  supply  and  the  Kera-
 la  Government  has  been  making  a
 complaint  about  it.

 SHRI  F.  A.  AHMED:  Every  ar-
 rangement  has  been  made  and  thev
 were  satisfied.  Recently,  the  Chief
 Minister  and  a  large  delegation
 came  and  discussed  the  matter  with
 us.  They  have  gone  back  satisfied’
 and  there  is  no  complaint  that  what-
 ever  we  have  supplied  has  not  rea-
 ched  them.  We  are  making  every
 effort  to  persuade  the  surplus  Sta-
 tes  to  send  the  quantity  of  food  as
 early  as  possible.  The  railways
 have  also  been  helping  us.  That
 arrangement  has  been  made  and  I
 do  not  think  there  is  any  complaint.

 SHRI  SHYAMNANDAN  MISHRA:
 It  seems  to  be  a  wrong  statement
 that  the  Minister  is  making.  In  the
 month  of  April,  the  allotment  of
 wheat  was  7,000  tonnes  and  the  sup-
 ply  was  only  of  the  order  of  4,100
 tonnes.  Similarly,  I  can  give  figu-
 res  for  other  months  to  show  that
 there  have  been  disparities  between
 allotment  and  supply.

 SHRI  F,  A.  AHMED:  No,  there  has
 not  been  any  disparity.  So  far  as
 the  month  of  April  is  concerned,  the:
 figures  |  have  are:  rice—67,000  ton-
 nes  and  wheat—7,000  tonnes.

 SHRI  SHYAMNANDAN  MISHRA:
 How  much  of  this  7,000  tonnes  of
 wheat  allotted  reached  there?
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 SHRI  ह.  A.  AHMED:  All
 wheat  reached  there.

 this

 SHRI  SHYAMNANDAN  MISHRA:
 The  Government  of  Kerala  is  con-
 testing  that.

 SHRI  F.  A.  AHMED:  The,  Chief
 Minister  was  here.  Even  he  did  not
 complain  that  this  wheat  had  not
 reacheq  there.  Surely,  he  would
 have  complained  to  me  if  it  had  not
 reached  there.

 So  far  as  Bihar  and  UP  are  con-
 cerned,  we  must  take  into  considera-
 tion  the  availability  of  foodgrains
 in  those  States.  After  taking  that
 fact  into  consideration  the  allotment
 to  both  UP  and  Bihar  has  been  made.
 So  far  as  Bihar  is  concerned,  the
 target  of  procurement  was  fixed  at
 six  lakh  tonnes  but  I  am  very  sorry
 to  say  that  oniv  about  49,000  tonnes
 of  wheat  have  been  procured  in  that
 State.

 SHRI  SHYAMNANDAN  MISHRA:
 The  production  was  very  poor.

 SHRI  ४  A.  AHMED:  Therefore,
 while  we  are  making  the  allocation..
 (Interruptions).  wwe  have  to  take
 into  consideration  the  availability  of
 foodgrains  in  a  particular  area.  The
 situation  that  has  arisen  during  this
 month  and  from  the  beginning  of
 July  was  not  there.  We  shall  cer-
 tainly  take  that  fact  into  considera-
 tion.  To  whe*  extent  Bihar  and  UP
 can  be  helped  to  ease  the  situation,
 we  shall  certainly  do  so.

 SHRI  SHYAMNANDAN  MISHRA:
 Because  a  State  has  not  been  able
 to  meet  your’  production  target,
 snould  it  starve?

 SHRI  F,  A.  AHMED:  I  think,  the
 hon.  Member  will  bear  me  out  that  so
 far  as  production  of  wheat  is  :on-
 cerned,  it  was  much  better  in  Bihar.
 At  least  that  was  the  indication  which
 was  given  to  me  before  the  procu-
 rement  started.  After  the  procuze-
 ment,  different  figures  are  coming.
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 Anyhow,  as  I  have  said,  30  far
 as  the  requirement  of  foodgrains  is
 concerned,  Bihar  has  asked  for
 1,40,000  tonnes  and  we  shall  see  to
 what  extent  we  can  help  them  10
 overcome  their  difficulty.  द

 Having  regard  to  the  availability
 of  foodgrains  in  a  particular  State,
 all  these  facts  and  circumstances  are
 taken  into  consideration  and  the
 allocations  are  made.  One  has  _  to
 look  at  these  allocations  not  from
 the  parochial  point  of  view’  but
 from  the  requirement  of  the  entire
 country  as  a  whole.  We  have  to
 consider  that  aspect  and  make  _  the
 allocation.

 So  far  as  U.P.  is  concerned,  alrea-
 dy  they  have  moved  10,000  quintals
 from  the  surplus  areas’  to  deficit
 areas.  If  any  assistance  is  required
 by  U.P.,  we  shall  certainly  give  them.

 SHRI  SHYAMNANDAN  MISHRA:
 My  questions  remain  completely  an-
 answered.  I  had  asked  a  number  of
 questions.

 आर  मेने  कोई  स्पिन  दी  हती  तो  दाप

 कह  सकने  थे  लेकिन  मैंने  तो  एक-दो-तीन

 कर  के  क्वेश्चन  पूछे  हैं।

 अध्यक्ष  महोदय  आप  काफ़ी

 समझदार  हैं,  बैठ  जाये  1

 1६  ध्याम नन्दन  मिश्र  लेकिन

 मैंन  जो  मवाल  पूछ ेहैं  उन  के  जवाब आने
 चाहिए  ।

 SHRI  F.  A.  AHMED:  Actually,  I
 cut  short  my  observations  because  I
 was  directed  to  cut  short  my  obser-
 vations.

 ay  श्याम नन्दन  मिश्र:  -«  मैंने  पूछा
 था,  क्या  बिहार में  ऐसी  संगीन  स्थिति  नहीं
 हो  गई  है  कि  लूट-पाट  शुरू हो  गई  है

 ।

 ढ्न्श  लूटी  जाती  हैं  और  अब  फेयर  "इस

 शाप्स  लूटी  जा  रही हैं।
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 MR.  SPEAKER:  If  we  strictly  go  failed.  We  had  very  heavy  rains  yes-

 according  to  Rules,  then  a  Member  terday  and  the  rain  water  had  en-
 can  ask  a  question,  only  one  ques-  tered  the  basement.  They  are  try-
 tion,  and  a  number  of  questions.

 sit  श्याम नन् वन  मिश्र:  स्टारवेशन
 डेथ्स  के  बारे में  पूछा  था,  उस  का  क्या
 जवाब  है?

 SHRI  F.  A.  AHMED:  We  ४०  not
 depend  on  the  reports  of  newspap-
 ers.  In  these  matters,  we  depend  on
 the  reports  which  we  receive  from
 the  State  Governments.  We  have
 not  received  any  such  report  so  far.
 (Interruptions).  May  I  gay,  so  far

 35  procurement  is  concerned,  I  have
 indicated  throughout  that  they  have
 been  able  to  procure  only  49,000  ton-
 nes  of  foodgrains  out  of  a  quota  of
 about  6  lakh  tonnes?  (Interruv-
 tions)

 अध्यक्ष  महोदय  :  कल  तेज  वारिश
 की  वजह  से  बारिश  का  पानी  पार्लियामेन्ट
 हाउस के  बेसमेंट  में  चला  गया  था,  जिससे
 तारें  गीली  हो  गयीं।  तारें  गीली
 होने  की  वजह  से  हमारा  एअर-कण्डीशनर
 फेल  हो  गया  है।  गर्मी  बहुत है,  मेहरबानी
 कर के  और  ज्यादा  गर्मी  पैदा  न  करें।

 भी  एस०  एम०  बुर्जों  (कानपुर )  :
 कल  वेस्ट  कोर्ट  पर  बिजली  गिरने  की

 वजह  से  श्री  इन्द्रजीत गुप्त  साहब  का
 कमरा  आधा  दूर  गया  है।  मुझे  ताज्जुब
 होता  है  कि  जहां  हमारे  आवास  मंत्री  जी
 भी  रहते  हैं,  वहां  अभी  तक  कोई  इन्तज़ाम
 नहीं  किया  गया  है।  वहां  बिजली  गिरी,
 किसी  ने  फोन  तक  नहीं  किया  ।

 आओ  मधु  लिमये  (बांका  )  :  अगर
 बचेंग ेतो  बिजली  से  मरेंगे।  इस  लिए
 पहले  बचने  का  सवाल  लीजिय ेn

 MR.  SPEAKER:  I  have  asked  the
 staff  to  open  all  the  doors  and  win-
 dows  because  the  air-conditioner  has
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 ing  to  dry  the  wires.

 आआ  एस०  एम०  बनर्जी:  हमें  एअर
 कण्डीशनर  नहीं  चाहिए, हम  को  तो...

 अध्यक्ष  महोदय  :  तो  आप  बेठ

 जाइये  |

 SHRI  JYOTIRMOY  BOSU:  We
 shall  continue  to  work  because  the
 Session  is  short  and  we  have  a  lot  of
 work  to  do,

 आओ  मधु  लिमये  :  अध्यक्ष  महोदय
 मंत्री  महोदय का  जो  बयान  मैंने  सुना,
 मुझ  उस  में  आत्म  प्रशंसा  के  अलावा  और
 कोई  चीज़  दिखलाई  नहीं  दी  7  उन्होंने

 इस  बात  का  पूरा  बखान  किया  है  कि  हम  ने
 कितना  बढ़िया  काम  किया  है,  लेकिन
 परिस्थिति  की  जो  गम्भीरता  है, उस  के
 बारे  में  मझे  ऐसा  लगता है  कि  इन  को
 बिलकुल अहसास  नहीं  है।

 अध्यक्ष  महोदय,  इस  सत्र  के  प्रारम्भ

 के  पहले  मैं  बिहार  के  कई  जिलों का  दौरा

 कर  के  आया  हूं  और  मैंने  अनी  आंखों  से
 भागलपुर,  संथाल  परगना,  पुंघेर  ज़िलों

 की

 हालत  देखी  है।  इतना ही  नहीं  मेरे

 पास  गया,  नवादा,  पलामु  भोजपुर

 कितने  जिलों  का  नाम लूं  सब  जिलों की
 रिपोर्टे आई  हैं।  लाखों लोग  आज  भूख
 सेमर  रहेहैं।  मेरे  अपने  क्षेत्र  में  कटोरिया
 क्षेत्र  की  राधानगर  पंचायत में  दो  लोग  भूख

 से  मरे।  मैंने  स्वयं  जाकर  जांच  कों  है।
 चांदन  इलाक ेमें  एक  हरिजन  औरत  ने
 कहा  कि  उन  का  एक  लड़का भूख  से  मर
 चुका  हैऔर  दो  मृत्यु के  कगार  पर हैं।

 यह  केवल  विरोधी  दल  के  लोग  ही  नहीं
 कांग्रेसी  सदस्य  भी  कह  रहे  है  कि  वहां  पर
 लोग  भूखों मरने  लगे  हैं।
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 [ओ  म  लिमये]
 मीमो  1266  नम्बर  का  दिया  है  किसान

 उत्तर  प्रदेश  की  भी  यही  हालत  है।
 भंडार

 जमुई  का  1  फोलीडोल  100

 यूथ  कांग्रस  के  लोगों  ने  कहा  है  कि  बांदा
 जिले  में  भुख  से  8  लोग  मर  चुके  हैं।
 इलाहाबाद की  भी  यही  हालत है,  अन्य
 इलाकों  की  भी  यही  हालत  है।  बनारस
 विश्वविद्यालय का  होस्टल  अन्न  के  अभाव
 में  बन्द  हो  गया  है।  अस्र को  लेकर  जो

 दंगा  फिसाद  हुआ
 सारी  शिक्षण  संस्थायें  घर

 प्
 इन  सब  बातों से  पता  चलता

 हैकि  परिस्थिति  कितनी  गम्भीर  है  ।

 कल  मैंने वित्त  मंत्री  जी  का  भाषण

 सुना  था।  वह  दिल्ली से  बम्बई  जाते

 हैं,  बम्बई  से  कराई  जाते  हैं  और  फिर
 दिल्ली  वापस  आ  जाते  हैं,  पूरे  देश  के  बारे
 में  उन  को  कोई  जानकारी  नहीं  है।
 मुझे  ज़िले  की  एक  ददेनाक  घटना  में  आप

 के  सामने  रखना  चाहता  हूं।  तीन  लोगों
 का  एक  परिवार  है,  उन्होंने  जहर  खा  कर
 खुदकशी  कर  ली,  और  जाते समय  यह
 कागज़  एक  प्लास्टिक के  झोले  में  छोड
 कर  गये।  टूटी  फूटी  भाषा  में  वे
 यह  संदेश  समूचे  बिहार  और  देश  को  छोड़
 कर  गये  हैं।  बासुदेव राम  नाम  का  एक
 पिछड़ी  जाति का  आदमी  था  उसने इस
 प्रकार  लिखा  है:

 13  hrs.

 ara,  सभी  सरकारों  से  निवेदन

 है  कि  झगड़ा  झंझट  नहीं  है।  टोला

 टाटी  धर  बस्ती  कमाने  को  सकती  नहीं
 है।  खाने को  नहीं  मिल  रहा  है।  अन-

 गली  जीवन  को  हत्या  कर  रहे  हैं।  इस

 काज  में  कोई  बाधा  नहीं  डाल  सकते |
 गो  कसम  है,  सूअर  कसम  है  सभी  को
 हाथ  जोड़  कर  जा  रहे  हैं।”  एक  कैश

 आम,  680  पैसे  का  बिल  है।  6

 महीने  पहले  उस  के  पास  जो  जमीन  थी  वह
 बेच  डाली  महाजन  का  वर्ज  चुकता करने
 के  लिए  .  उसकी  जो  शादीशुदा लड़की
 वहां  आयी थी  उस  के  गहनों को  भी
 बेच  डाला  ।  यह  जमुई  अनुमंडल की
 घटना  है।  इस  तरह  के  कई  दर्दनाक

 किस्से  मैं  आप  के  सामने  रख  सकता  हूं।
 मैं  मंत्री  जी  को  चुनौती  देता  हूं  कि  संसद

 «  को  छोड़िये, आप,  हम  और  दूसरे  दलों
 के  नेता  चल  कर  पूर्वी  उत्तर  प्रदेश  और
 बिहार  का  दौरा  कर  के  सही  स्थिति  की
 जानकारी  हासिल  करें  ।  क्या  आप

 इस को  स्वीकार  करने  के  लिए  तैयार  हैं?
 लोग  मर  रहे  हैं  और  आप  यहां  बैठे  हैं
 आप  बोल  क्यों  नहीं  रहे  हैं?  क्या  आप
 तैयार  हैं?  अगर  तैयार  नहीं  हैं  तो  जिस

 तरह  हरिजनों पर  हुए  अत्याचारों की  जांच
 करने  के  लिए  बिहार  विधान  सभा  के  अध्यक्ष,
 आरी  हरि  नाथ  मिश्र  ने  एक  सर्वदलीय समिति
 का  गठन कर  के  लोक्तन्ब्र की  गरिमा  को
 ऊंचा  उठाया,  उसी  तरह  अध्यक्ष  महोदय,  मैं
 आप  से  भी  अपील  करूंगा  कि  अगर  मंत्री  जी
 मेरी  बात  को  स्वीकार  करने  के  लिए  तैयार
 नहीं  हैं,  तो  आप  इस  बारे  में,  जैसा  श्री
 हरिनाथ  मिश्र ने  किया,  लोक  सभा  समूचे
 देश की  पंचायत है,  श्ाप,भी उस के बारे में उस  के  बारे  में
 वैसा  कीजिए 1

 महाराष्ट्र के  बारे  में  माननीय  चह्वाण
 साहब  ने  कहा  कि  अच्छी  वर्षा हो  गई  है,
 सब  ठीक  है  ।  केन्द्र  के  द्वारा  महाराष्ट्र  को  जो
 मदद  दी  जाती  'है  उस  में  कटौती  की  है  ।
 50  पैसा  मजदूरी  मज़दूरों  की  कम  कर  दी

 गई  है।  जून,  जुलाई,  अगस्त,  सितम्बर
 में  मज़दूर  लोग  क्या  खायेंगे।  अच्छी
 वर्षा  हुई  लेकिन  महाराष्ट्र में  इंसानों  को
 अध्यक्ष  महोदय,  वैल के  साथ  जोडा जा  रहा
 है  क्यो ंकि  बैल  नहीं  हैं  किसानों के  पास।
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 यह  आंखों  देखा  हाल  है।  तो  अध्यक्ष
 महोदय,  स्थिति  की  गम्भीरता के  बारे  में
 कोई  दो  रायें  नहीं  हो  सकतीं।  लेकिन
 जो  आत्मसंतुष्टि इन  के  बयान  में  मैं  देख
 रहा हं  उस  से  बड़ी  तकलीफ  होती  है।

 पिछले  मार्च  महीने में  यह  लोग

 मुक्ति  दिन  मना  रहे  थे  कि  इन्दिरा  ने
 इन्द्र  से  मुक्ति  दिलाई  भारत की  खेती  को।
 यह  मार्च  महीने  में  इन्दिरा  जी  का  बयान
 था  कि  भारत  स्वावलम्बी हो  गया  7  अब
 इतना  अनाज  पैदा  होने  लगा  है  कि  रखें
 कहां  यह  हमारे  सामने  समस्या  है।  मां
 1972  का  भाषण  है  बिहार  का  उनका  t

 उन्होंने  कहा  कि एक  किलो  अनाज  भी

 अब  विदेशों  से  नहीं  मंगाया  जाएगा  बल्कि
 70  साल  पहले  जिस  तरह  हम  निर्यात
 करते थे  वैसेही  अब  समय  गयाहै  कि
 यहां  से  भारत  का  अनाज  निर्यात  किया
 जायगा।  18  महीने  पहले  यह इन  के
 बयान  थे।  और  आज  महक  की  हालत
 क्या  है?

 अध्यक्ष  महोदय,  गल्ले का  इन्होंने
 सरकारीकरण  किया,  मैं  सिद्धान्तों की
 बहस  में  नहीं  जाता,  एक  बात  मैं  जानता

 हैं कि आने  वाले  कई  वर्षों  में  हिन्दुस्तान
 में  25,  30  प्रतिशत  ऐसे  गरीब  लोग

 रहेंगे  जिन्हें  सावेजनिक  डिस्ट्रिब्यूशन  के
 द्वारा  खिलाने  का  काम,  सस्ता  अनाज  देने
 का  काम, आप  को  करना  ही  पड़ेगा

 यह  मैं  व्यावहारिक बात  आप  को  बता  रहा
 हूं।  25  30  प्रतिशत  लोगों को  हर
 हालत  में  आप  को  रार्शानग के  जरिए
 खिलाना  पड़ेगा  जिस  में  खेतिहर  मजदूर
 हैं;  शहर के  गरीब  लोग हैं,  छोटे  किसान
 हैं  जिन  के  यहां  उन  की  जरूरत  का  पूरा
 अनाज  नहीं  होता  है  ।

 लेकिन  अध्यक्ष  महोदय,  सरकार  के
 पास  कोई  दाम  नीति  नहीं  है  कि  कारखाने

 *कर  बाकी

 of  the  country  (C.A.)

 में  बनने  वाली  चीजों  के  दाम  में  और  खेती

 में  पैदा  होने  वाले  माल  में  कसा  संतुलन
 रखा  जाय।  किसी  प्रकार  का  कोई  संतुलन
 करने  के लिए  सरकार  तैयार  नहीं  है।
 कल  सवाल  पूछा  था  उसका  कोई  जवाब
 इन  के  पास  नहीं  है।  खेती  कीं  जो
 विभिन्  उपज हैं  उन  के  दामों में  कोई

 संतुलन  नहीं  है।  तो  जब  गन्ने  का  दाम
 ज्यादा  बढ़  जाता  है  तो  किसान  गेहूं  छोड़
 कर  गन्ना  बोने  लगते  हैं।  सरकारीकरण
 गल्ले का  क्या  लेकिन  आप  लोगों  ने  अभी
 भी दो  मंडियों  की  प्रथा  हर  राज्य में
 जारी  रखी  है।  मैं  18  तारीख को  सर्वे
 लाइट  अखबार  देख  रहा  था और उस  में

 मैंने  दाम  क्या  देखा  कि  खुले  बाजार  में  मकई
 का  दाम,  जो  गरीब  लोग  खाते  हैं,  डेढ़
 रुपया  किलो  और  88  पैसा  किलो  आप
 गेहूं  बाजार  में  रार्शानग  शौप्स में देते में  देते

 हैं।  लवी का  गेहूं  देने के  लिए  रिश्वत-
 खोरी  कर  के  बड़े  जमींदार  लोग  आप  के
 नष्ट  अधिकारियों से  मिल  कर  लेवी  में

 राशन  का  गेहूं  दे  देते  है;  और  उन  का  गेहूं
 1%0  30 पैसे के  हिसाब से  बिक  रहा  है

 क्योंकि  सप्लाई  इन्स्पेक्टर  एक  बोरे  के  पीछे
 5  से  10  रु०  लेता  है,  बी0  डी0  को

 10  से  15%  लेता  है  और  इसी  तरह
 से  दसरे  अधिकारियों का  भी  हिस्सा  बंटा

 हुआ  है।  इसलिए इन  के  पास  लेवी
 की  कोई  ठीक  नीति  नहीं  है।

 मेरा  कहना  है  कि  10  एकड  तबके
 किसान  को इस  से  छूट  दीजिए और
 उस  से  जो  बड़े  किसान  हैं,  उन  के

 परिवार  केखर्च  के  लिए  अनाज  रख

 सब  अनाज आप  उनसे

 ले  लीजिए  उचित दाम  दे  कर  ।  76  रु०

 क्विंटल  कोई  उचित  दाम  नहीं  है  जब  कि
 3,  असिन  में  फर्टिलाइज़र का  और  हर  चीज

 का  दाम बढ़  गया है।  आप  कैसे  उम्मीद

 कर  सकत ेहैं  कि किसान  आपको  76०  के

 भाव  से  गेहू  राज़ी  से  देगा?  जो सिये-
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 [ओ  मधु  लिमये]
 टिक  फ़ाइबर,  याने  के  मालिक हैं  उन  को
 आप  सस्ते  में  बेचने  के  लिए  बाध्य  नहीं  कर
 सकते,  कारखानेदारों को  बाध्य  नहीं  करते,

 लेकिन  किसान  से 76  fo  क्विंटल  लेना
 चाहते  हैं,  लेकिन जो  बडे  लोग  हैं  उन्हें

 आप  हाथ  नहीं  लगा  सकते  ।  माननीय  बिहार
 के  भूतपूर्व  मंत्री  दिनेशसिंह के  पास  35,000

 एकड़  जमीन  है  उन  को  आप  हाथ  नहीं

 5  एकड,  6  एकड़  वाले  किसानों  से  आप
 76 रु0  क्विंटल  पर  गेहूं  नेना  चाहते  हैं,

 आप  को  शर्म  आनी  चाहिए।

 अध्यक्ष  महोदय,  मेरी  मांग  हे  कि  दाम
 नीति की  धोषणा  हो,  विभिन्न  किसान

 की  जो  उपज  हैं  उन  में  संतुलन  कायम  किया
 जाय  आवश्यक  करवाली  चीजों  का  दाम  थोड़े
 पर  बंध  और  10  एकड़  वाले  किसानों

 का  छूट  दे  कर  बाकी  जितने बड़े  ज़मीदार

 हैं  उन  के  परिवार  के  लिए  आना  छोड़ कर
 बाकी  गेहूं  उचित  दाम  पर  उन  से  लिया
 जाय |

 1966-67 में  विहार  के  ऊर  भीषण
 अकाल  की  छाया  थी,  लेकिन
 उस समय  लोगों को  सरकार  बदलने

 का  मौका था  ,  नई  सरकार  आयी,
 अधिकारी उस  समय  डरते  थे,  मैं उस

 सरकार  की  तारीफ़  नहीं  करता  हूं.  उस  को
 शत  में  गिरना  चाहिए  था  और  वह  गिरी  भी,

 लेकिन  इतना  अवश्य  है  कि  पहले  तीन,

 चार  महीने तक,  कोई  आदमी  इन्कार
 नहीं कर  सकता  इस  बात  से  कि,  जनता

 को  खिलाने का  काम  संयुक्त  मोर्चे  की
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 सरकार  ने  किया,  किसी  भी  आदमी  को

 भूखा  नहीं  मरने  दिया  गया,  बूढ़े
 और

 अपाहिजों  को  लाल  राशन  काड  दिए  गये  ।

 हार्ड  मैनुअल  लेबर  स्कीम  में  कठिन  श्रम  जो
 काम  करने  वाले  मज़दूर  थे  उन  को  राशन

 का  गेहूं  मिलता  था।  लेकिन  आज  सर-

 कार  के  पास  कोई  काम  नहीं  रह  गया  है,
 आज  अष्ट  सरकार और  नौकरशाही का
 अस्तित्व  है  और  सारा  इंतजाम  सड़ा  करता
 है।  इसलिए  सरकार  इस  परिस्थिति को

 सुधारने  के  लिए  क्या  कर  रही  है
 ?  बिहार

 अब  अकाल  की  चपेट  में  है,  मत्ये  के  कगार

 पर  है  तो  बिहार  में  क्या हो  रहा है ?
 कौन  मुख्य  मंत्री  बने  इस  के  लिए  आज  भी

 अगड़े  चल  रहे  हैं,  और  कुछ  लोग  दिल्ली  में
 बैठकर  मंत्रियों और  अधिकारियों को  बदलने

 का  काम  करते  हैं।  अगर  वह  हिम्मत  वाले
 मई  होते  तो  स्वयं  कहते  कि  बिहार  की  बागडोर
 लेने  के  लिए  तैयार हैं।  लेकिन वह  ऐसा
 करेंगे  नहीं  7  दिल्ली  मैं  बैठेंगे  और

 और  सरकार  को  उलटने  पुलटने  का  काम
 करेंगे।  तो  क्या इस  तरह  अकाल  का

 मुकाबला  होगा?  इस  तरह  अकाल  का
 मुकाबला नहीं  हो  सकता  है  n

 मैंने  जो  नीतियों के  मामले  उठाए  हैं,
 वितरण के  मामले  में  सावल  उठाए  हैं,
 मजदूरों को  काम  दिलाने  के  सवाल  उठाए
 हैं. उनकाआप साफ  जवाबदें।  लोगों के
 पास क्य  शक्ति  नहीं है।  बाजार  में  दो

 तीन  और  चार  रुपये  के  भाव  पर  गेहूं और
 चावल  मिलता  है  तो  खरीदेगा  कौन  ?

 धीरे  धीरे  लोग  मर  रहे  हैं।  मैं  मांग  करता
 हु  कि  मंत्री  महोदय  हमारे साथ  दौरे पर
 चलें  और  अगर  वह  ऐसा  नहीं  करते  हैं  तो
 मेरी आप  से  विनती  हैकि  आप  एक  सर्वे-

 दलीय  समिति  बना  करके  पूर्वी  उत्तर  प्रदेश,
 बिहार,  केरल  तथा  देश  के  और  भी  जो
 इलाके  अकाल  के  शिकार  हैं  उसको  दौरे
 पर  जाने  के  लिए  कहें और  कपिल आ  कर
 वह  एक  सही  रपट  सदन  के  सामने  प्रस्तुत
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 at  और  इस  अकाल  का  सामना  कसे  किया
 जाए  इसके  बारे  में  ठोम  सुझाव  भी  दें  ।

 आओ  फखरूदीन अली  अहमद  :  माननीय

 सदस्य के  खयालात  को मैंने बहुत  गौर  से
 सुना।  तमाम  चीजों  को  कहने के  बाद
 उन्होंन एक  ही  सवाल  किया  कि  मैं  ईस्टर्न
 यू०  पी०,  बिहार आदि  में  जा  कर  हालात

 को  देखूं  और  लोगों  की  हालत  क्या  है,

 इसो  देख  और  मुनासिब  इंतज़ाम कह  |

 मैं  कहना  चाहता  हूं  कि  मैंने  पहल  ही  इरादा

 उन  इलाकों  में  जाने  का  कर  लिया  है  और

 मैं  जल्दी  से  जल्दी  उन  इलाकों  में  जाऊंगा

 और  जा  कर  हालात  को  देखेगा  और  आ

 मुनासिब  कारवाई  होगी,  करूंगा |

 PROF.  MADHU  DANDAVATE
 (Rajapur):  The  hon.  Member  had

 Taised  a  question  about  the  double
 marketing  system,  but  the  hon.
 Minister  has  not  replied  to  that,

 att  अटल  बिहारी  वाजपेयी  :  मंत्री

 महोदय  ने  अपने  बयान  में  बड़ी  रंगीन  तस्वीर
 खींचने  की  कोशिश  की  है  ।  अगर  तस्वीर

 सचमुच  में  इतनी  अच्छी  है  तो  किसी  को
 आनन्द  करने  में  आपत्ति  नहीं  होनी  चाहिये

 लेकिन  मुझे  डर  है  कि  सरकार  फिर  वही
 गलती  कर  रही  है  जो  उसने  हरित  कान्ति
 का  ढिढोरा  पीटने  के  समय  की  थी  ।  ग्रीन

 रेवोल्यूशन  के  नाम  पर  सरकार  क्रान्ति  की
 हरियाली  में  खो  गई  और  देश  को  अकाल
 की  विभीषिका का  सामना  करना  पड़ा  ।

 यह  ठोक  है  कि  कुछ  इलाकों  में  वर्षा  अच्छी

 हुई  है।  लेकिन  अगले  चार  महीने  जब  तक
 नई  फसल  नहीं  आती  बड़े  संकटपूर्ण  हैं  1

 मैं  जानना  चाहता  हूं  कि  सरकार  के  भंडार
 में  कितना  अनाज  है,  पाइप  लाइन  में  अनाज
 की  मात्रा  कितनी  है,  विदेशों से  सरकार

 ने  कितना  मंगाने  का  प्रबन्ध  किया  है  और
 इस  समय  पब्लिक  डिस्ट्रीब्यूशन  सिस्टम

 से  जिन  लोगों  को  सरकार  को  अनाज  देना

 of  the  country  (C.A.)

 है  उनके  लिए  कितने  अनाज  की  सरकार  को

 जरूरत है
 अनाज  की  दूकानें  बढ़ाई  जा  रही  हैं

 मगर  उन  दूकानों  में  अनाज  नहीं  है  i  जो

 अनाज  है  उसका  एक  नमूना  कल  रात  मेरे
 पास  आया  है  डाक  से  ।  यह.गदरा रोड
 में  22  मई  को  सरकारी  राशन  शाप  से
 दिया  गया  है।  यह  अनाज  है,  ज्वार  है  बाजरा
 हैया  इन  सब  का  मिक्सचर  है  यह  मनुष्य

 का  भोजन  है  या  पशु  का  खाना  है  यह  आप
 तप  नहीं  कर  सकते  हैं  ।  मैं  चाहता  हूं  कि
 मंत्री  महोदय  इसको  देखें  ।  अगर  राशन  की

 दूकान  से  यह  अनाज  दिया  जाना  है  तो
 फिर  इस  अनाज  को  खा  कर  लोग  मरेंगेही
 और  आप  कहेंगे  कि  मरने  वाले  बीमारी

 कैमरे  हैं,  भर  से  नहीं  मरे।  यह  अनाज
 जरूर  बीमारी  दा.  करने  वाला  है  ।  सरकार

 जो  अनाज  दे  रही  है  वह  तीन  आउंस
 चावल  दे  रही  है,  यह  गदरा  रोड  की  चिट्ठी

 भें  लिखा हुआ  है  ।  तीन  माह  में  चार  किलो
 अनाज  दिया  गया  है  ।  तीन  माह  में  चार
 किलो  अनाज  से  लोग  पेट  कसे  भर  सकते
 हैं  खुले  बाजार  में  अनाज  हैं

 दाम  आसमान  को  छू  रहे  हैं।  गेहूं  कि  तुलना
 में  ज्वार,  बाजरा,  मक्का  210  रुपया  क्विंटल

 तक  बिक  रहा  है  ।  गरीब  आदमी  कैसे  अनाज
 खरीदेगा  t  पानी  बरस  गया  इसलिए  उस
 आदमी  की  खरीदने  की  ताकत  नहीं  बढ़

 गई  ।  मैं  जानना  चाहता  हूं  सरकार  ने  कम
 से  कम  कितना  राशन  देने  का  फैसला  किया
 है?  मांग  हो  रही  है  कि  एक  महीने  में

 कम  से  कम  बारह  किलो  गेहूं  मिलना  चाहिये।
 सरकार  बताए  कि  आप  अनाज  की  दूकानों
 से  कितना  दे  सकते  हैं?  क्या  जिस  को  बल-
 नरेबल  सेक्शन  आफ  सोसाइटी  कहा  जाता

 है  वह  खुले  बाजार  में  आना  खरीद  कर  अपनी
 आवश्यकताओं की  पूति  कर  सकता  है  ?
 अगर  नहीं  तो  उन्हें  आप  भूख  से  मरने  से
 कैसे  बचा  सकते  हैं  ?  श्री  लिमये ने  ठीक

 प्रश्  उठाए  हैं  ।  महाराष्ट्र  मेंमें  वर्षो  हो  गई

 और  राहत  के  काम  बन्द  किये  जा  रो  हैं
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 केन्द्र  सरकार  जो  रुपये  में  पचास  पैसे  देती
 थी  अपनी  तरफ  से  उसको  रोक  दिया  गया

 है।  एक  परिवार  के  दो  लोगों  से  ज्यादा
 लोग  काम  नहीं  कर  सकते  हैं  ।  यह  नियम
 बनाया जा  रहा  है।  सब  लोग  तो  खेती
 मेजानेके लि  तैयार  नहीं  है।  खेती के

 कार्य  शुरू  नहीं  किए,  पर्याप्त  मजूरी  नहीं
 दी  और  जहां राहत  कार्य  चालू हैं  वहां
 अनाज  देने  का  प्रबन्ध  नहीं  किया  तो  बड़ी
 शंका  है  कि  लोग  गांवों  को  छोड़  कर  नगरों

 की  ओर  दौड़  पढ़ेंगे  ।  मिर्जापुर  की  सारी
 तहसील  से  लोगों  का  एक  काफिला  रवाना
 होगया  है  और  वाराणसी  की  तरफ

 बढ़  रहा  है  यही  स्थिति  बिहार  की  भी

 है।  वहां  भी  अनेक  भागों  में  ऐसा  ही  हो  रहा
 है।  इम  भयावह  स्थिति  का  इस  अयान  में

 कोई  संकेत  नहीं  है इस  में  अपनी  पीठ  ही

 थपथपाने  का  प्रयास  किया  गया  है  -  अकाल
 से  लड़ने  के  लिए  जो  भी  प्रयत्न  किए  गए  हैं
 उसकी  कीमत  को  कम  करके  मैं  आंकना

 नहीं  चाहता  हूं  ।  लेकिन  केन्द्रीय  सरकार
 असावधान  होने  की  गलती  न  करे  ।  मैं

 दोहराना  चाहता  हूं  कि  तीन  महीने  अभी
 और  बड़े  संकटपूर्ण  हैं  7  बरसात  के  कारण
 गांवों  में  अनाज  पहुंचाना  और  कठिन
 हो  गया  है  ।  आवागमन  के  साधन  अवस्द्ध

 JULY  24,  1973  in  various  parts  of  the
 country  (C.A.)

 जिलों  और  बिहार  आदि  के क्षेत्रों  का  दौरा
 करके  पता  लगाती  कि  कितने  अनाज  की  वहां
 कमी  है,  वहां  परिस्थिति कितनी  गम्भीर

 है और  कैसे  प्रभावी  उपाय

 अपनाने  चाहियें  ?  इसके  बारे  में
 संसदीय  समिति  सुझाव  क्यों  नहीं  दे  सकती
 है?  क्यों  नहीं  मंत्री  महोदय  इस  तरह
 की  समिति  गठित  करने  का  प्रस्ताव  ले  कर
 स्पीकर  महोदय के  पास  आते  ?  कहीं
 न  कहीं  राजनीतिक लाभ  उठाने  की  चिन्ता
 की  जा  रही  है  मुझे  दुख  है  कि  मंत्री  महोदय
 ने  परिस्थिति की  गम्भीरता  पर  प्रकाश

 डालने  से  इन्कार  कर  दिया  है  या  उसको
 देखने  से  इन्कार  कर  दिया  है  ।  मैं

 चाहता  हूं  कि  बताया  जाए  कि  उत्तर  प्रदेश,
 बिहार  आदि  में  लोगों  को  राहत  कार्यों  में

 काम  देने  के  लिए  कौन  से  कदम  उठाए  जा

 रहे  हैं?  महाराष्ट्र में  जहां  राहत  कार्य
 चल  रहा  है  क्या  यह  सच  है  कि  केन्द्रीय
 सरकार  ने  पचास  पैसा  अनुदान  देने  से  मना
 करके  उन  राहत  कायों  को  बन्द  कर  दिया  है

 और  लोगों  के  सामने  फिर  अनाज  की  कठिनाई

 पैदा कर  दी  है?
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 हाथ में  लिया  है  उसका  राजकीय

 व्यापार  शुरू  किया  है  तो
 56

 करोड़  लोगों
 को  खिलाने  की  जिम्मेदारी भी  सरकार  ले

 ले  ।  इससे  बचने  का  कोई  रास्ता  नहीं  है।
 विरोधी  दलों  को  दोष  दे  कर  आप  अपने

 दायित्व  से  बच  नहीं  सकते  हैं
 1

 'फार  ईस्टर्न
 इकोनोमिक्स' ने  लिखा  है  :

 “Tf  scapegoats  were  edible,  there
 would  have  been  no  starvation  in
 India”.

 बलि  के  बकरों  से  पेट  भरा  जा  सकता  है

 तो  हिन्दुस्तान  में  कोई  भूखा  नहीं  मरता
 ।

 लेकिन  बलि  के  बकरों  से  पेट  नहीं  भरा  जा

 सकना  है  ।  लोगों  की  जठराग्नि  प्रबल  हो

 रही  है  और  अगर  आप  पर्याप्त  मात्रा  में
 और  उचित  दामों  पर  अनाज  नहीं  दे  पाए

 तो  परिस्थिति  काबू  के  बाहर  हो  जाएगी
 और  फिर  क्या  होगा,  यह  तो  भविष्य  ही
 बतायेगा. |

 आ  फखरुद्दीन  अली  अहमद  :  जो  बयान
 गवर्नमेंट  की  तरफ़  से  हाउस  के  सामने  रखा

 गया  है,  उस  में  यह  बताया  गया  हैकि जो
 ड्राफ्ट  हमारे  मुल्क  में  पिछले साल  हुआ,

 उस  के  दौरान  क्या  क्या  काम  गवर्नमेंट  ने
 किये  और  उन  के  जरिये  से  लोगों को  क्या

 क्या  मदद  पहुंचाई  गई  ।  मैं  ने  अपने  बयान
 में  कहा  है  कि  हम  उत्तर  प्रदेश  और  बिहार
 में  इस  काम  को  आगे  बढ़ाने  के  लिए

 और

 एफेक्टिड  लोगों  को  काफ़ी  मदद  पहुंचाने

 के  लिए  कदम  उठा  रहे  हैं।  (व्यवधान)

 मैंने  अभी  कहा  है  कि  जहां  तक  ईस्ट्रन  यू०पी०
 का  ताल्लुक है,  मुझे  अभी  अभी  इत्तिला

 मिली  है  कि  यह  इन्तज़ाम  किया  जा  रहा  है
 कि  सरप्लस  डिस्ट्रिक्ट से  दस  हज़ार  क्विंटल

 अनाज  वहां  भेजा  जाये  और  फ़ेयर  प्राइस
 श्ञाप्स  के  ज़रिये लोगों  को  दिया  जाये।

 of  the  country  (C.A.)

 औ  अटल  बिहारी  वाजपेयी  :  फ़ेयर
 प्राइस  शाप्स  से  एक  आदमी  को  एक  हफ़्ते

 के  लिए  कितना  अनाज  दिया  जायेगा?
 आ  फखरुद्दीन अली  अहमद  :  आनरेरी

 मेम्बर  ने  यह  हांक  सवाल  उठाया  है।  आज
 तमाम  हिन्दुस्तान में  एक  यूनिफार्म  रेट  नहीं

 है।  किसी  जगह  कम  दिया  जाता हे  और

 किसी जगह  ज्यादा  (व्यवधान)  मेने  कहा
 &  कि  पार  ऐन्ट्री  में  एक  यूनिफ़ार्म  रेट  नहीं
 है।  अलग  अलग  स्टेट्स  में  मुख्तलिफ़ रेट  हैं

 स्टेट  गवर्नेंस  से  सलाह  कर  के  यह  तय
 किया  जाता  है  कि  फ़ेयर  प्राइस  शाप्स  के
 जरिये  से  अनाज  की  कितनी  मिकदार  दी
 जाये  ।  (व्यवधान)

 SHRI  5.  M.  BANERJEE:  He
 should  reply  to  the  question.  The
 question  was  raised  by  Shri  Vaj-
 payee  about  the  quantity  of  ration
 which  has  been  given.  In  Uttar
 Pradesh,  it  was  reduced  last  week.
 Let  him  reply  to  the  question.  (In-
 terruption).

 आओ  फखरुद्दीन  शर्ली  अहमद  :  मैं  ने
 कहा  है  कि  यह  तो  इस  बात  पर  मुनहसिर
 है  कि  कितना  अनाज  उस  स्टेट  में  मौजूद है,
 कितना  फी  मिल  सकता  है  और  कितना

 हम  राशन  शॉप्स  के  जरिये  से  दे  सकते  हैं  -  यह
 देख  कर  हम  हर  एक  स्टेट  में  अनाज  की
 मिकदार  फ़िक्स  करते हैं  ।  हम  ने  अभी

 तक  कोई  यूनिफ़ार्म  रेट  फ़िक्स  नहीं  क्या  है।

 जहां  तक  टेस्ट  रिलीफ का  ताल्लुक  है,

 बिहार  गवर्नमेंट ने  तकरीबन  दस  करोड़
 रुपये की  मांग  की  है  हम  ने  उन  से  कहा
 है  कि  वे  जल्दी  यहां  आये  और  हम  उन  से
 बातचीत  कर  के  उन  की  जरूरत  को  ध्यान

 में  रख  कर  उन  को  मदद  देंगे  ।  यू०  पी०
 गवर्नमेंट ने  भी  21  करोड़  रुपये  के  प्रोग्राम

 का  एस्टीमेट  बनाया  है  ।  कुछ  रुपया  उन

 को  दिया  गया  है  और  उन्होंने  काम  शुरु
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 कर  दिया  है।  जहां  तक  हम  को  इत्तिला  है,
 यू०  पी०  और  बिहार  में  कार्यवाही  शुरू  कर
 दी  गई  है  ।  मैं  उम्मीद  करता  हूं  कि  उस  से
 लोगों  को  काफ़ी  इत्मीनान  होगा ।  दोनों

 गवर्नमेंट  की  तरफ़  से  मदद  पहुंचाने  का
 काम  शुरू  हो  गया  है  और  उस  को  जारी
 रखा  जायेगा  ।

 आनरेबल  मेम्बर  ने  पूछा  है  कि  कितना

 अनाज  हमारे  पास  है,  कितना हम  बाहर

 से  मंगवा  रहे  हैं  और  कितना  हम  हर  महीने

 तमाम  मुल्क  में  तकसीम  कर  रहे  हैं  ।  जहां
 तक  तकसीम  का  सवाल  है,  करीब  करीब
 11  लाख  टन  हर  महीने  डिस्क

 ट्यूशन  हो  रहा  है  ।  मैं  उम्मीद  करता  हूं  कि
 आनरेवल  मेम्बर इन  दि  नैशनल  ट्रस्ट
 यह  बताने  के  लिए  प्रैस  नहीं  करेगें  कि  कितना
 आनज  हमारे  पास  है  और  कितना  हम
 बाहर  से  मंगवा  रहे  हैं  ।  सरकार  इन  सब
 बातों  का  ख्याल  रख  रही  है  कि  हमारे

 मुल्क  में  कितनी  जरूरत  है  और  किस  तरह
 से  हम  उस  को  पूरा  करें

 अभी  मानसून  शुरू  हुआ  है
 ।

 अगले  एक
 दो  महीनों  में  उस  की  पोजीशन  क्या  होती  है,

 उस  पर  सारा  इन्हिसार  है
 ।

 अगर  नेक्स्ट
 मन्द  में,  सितम्बर  में,  बारिश  नहीं  हुई
 तो  उस  से  काफी  नुक्सान  पहुंच  सकता  है

 हमें  इन  तमाम  बातों  का  ख्याल  रखना  है
 और  उन  के  मुताबिक  काम  करना  है।  उस
 के  लिए  हम  ने  स्टेप्स  लिये  हैं  t  मैं  उम्मीद

 करता  हूं  कि  इन  दिक्कतों  के  बावजूद  जहां

 तक  मुमकिन  हो  सकेगा,  हम  लोगों  को  मदद
 पहुंचाने  की  कोशिश  करेंगे

 ।

 आओ  टल  बिहारी  वाजपेयी:  :  महाराष्ट्र
 में  रुपये  में  जो  पचास  पैसे  मदद  दी  जाती
 थी,  क्या  केन्द्रीय  सरकार  ने  उस  को  बन्द
 करने  का  फ़ैसला  किया  है?
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 आओ  फखरुद्दीन  अली  अहमद  :  जहां तक
 टेस्ट  रिलीफ़  का  ताल्लुक  है,  हम  ने  कहा  है
 कि  महाराष्ट्र  राजस्थान  और  गुजरात
 में  सितम्बर  तक  काम  चलाया  जाये ।  हम
 ने  महाराष्ट्र  गवर्मेट  को  पचास  पैसे  ज्यादा
 दिये  थे,  लेकिन  वे  बन्द  कर  दिये  गये  हैं,
 क्योंकि  अब  वहां  की  हालत  पहले  से  बेहतर
 है  और  बगर  उस  ज्यादा  इमदाद  के  भी

 पहले  की  मजदूरी दी  जा  सकती  है।
 *  (व्यवधान)

 MR.  SPEAKER:  Papers  to  be  laid.

 SHRI  JYOTIRMOY  BOSU:  On  a
 paint  of  order...,

 MR.  SPEAKER:  I  am  not  listen-
 ing  to  anybody  now.

 (Interruptions)

 3.30  hrs.

 PAPERS  LAID  ON  THE  TABLE

 REPORT  ON  ACCIDENT  TO  1.3.  BOEING
 737  on  31st  May,  1973.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  TOURISM
 AND  CIVIL  AVIATION  (DR.  SARO-
 JIN]  MAHISHI):
 the  Table  a  copy  of  the  Report  on  the
 accident  to  Indian  Airlines’  Bueiag
 737  VT-EAM  on  the  night  of  315
 May,  1973.  [Placed  in  Library.  See
 No.  LT-5149/73.]

 I  beg  to  lay  on

 (Interruptions)

 THE  MINISTER  OF  AGRICUL-
 TURE  (SHRI  F.  A.  AHMED):  Hon.
 Members  must  realise  that  it  is  a
 State  subject.

 I  have  already  said  that  I  am  going
 there  myself.  (Interruptions).

 अध्यक्ष  महोदय  :  आप  लोग  बैठिए  t

 आप  देखिए, इस  तरह  कैसे  चलेगा?  मैं
 किसी  चैक-बेंचा को  तो  बैठा  लूं,  परब  लीडर


